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CP NO.22/ND/2013

Sh. Siddharth Singhal, Advocate for the petitioner. Sh. Tanmay Sadh,

Advocate for the respondent.

He brought to our notice that this Court pronounced the order on 19.09.2017
in respect of CA No.78/2017 only. However, the order with regard to CA

No.196/2017 is still awaited. Such CA pertains to the amendment of the
application. Hence, the submission of counsel in CA are heard. The order is

reserved.
The matter be listed on 27" November, 2017.
Sd—

Dated:25.10.2017 H.P. Chaturvedi, Member (Judicial)
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(Stenographer)



